
AL 
GUWAHATI B 

GUWAIIATP 

(DESTRUCTION OF RECORD RULES,1990) 

INDEX 
LALT. A No is  

rro ...............  ....1.._!__!_t. 

- 	.p1 rv1.d. r'o.... 

Orders 	 ......... 	
. 

Judgment/Order 	 ....... 

3-'Judgment & Order dtd ................... Received from H.C/Supreflle Court 

O.A ............ . ............ 	 Pg........ 

E,I/Ii1 .P........ ................... ..•..,............... 	 •1• •• •••.•.• 

R.A./C.P .......................... ............. 

'!, \V'.S ........................................................ IgL. ... . ........ I.. ......to.. 

Rejoinder .............................................. .g................. ........to................!. 

Reply............. ............................ ............ 

-Arl3r other Fapers ................................... Pg.......................  

,Ierrio of Pppea.raiice ........ ............... ....... ............. 

Additional Affidavit ................................................. .........  

1 1ritten Argi.inients .... ...........................................................  

Arriericlerxent I.eply by Resoiclerits ..................... .,.,,...,,...,....,...,.,,....... 

Amendment Reply filed by the Applicant................................. 

Cotiriter Reply ...................... . ...... . ....................... .................... • 

/• 

SEcTION OFFICER Judl.) 

, 



CENTAL ADMINISTRATIVE TRIJUNAL 
GtJiJAHATI 3ENCH :& GUuJAHAT.I —5, 

ORIGIONAL AP' ICATIJN NO. 	 / 	
I 

MISC PETITION NO. 	 - 	(O.ANOa 	- 

(J.A.NO. 

COWL PETITION NO. f_ 

__ ..APP-LCANT(S 

	

\iEt 	US 

ES PONOENT(S) 

ir._)... S_LJ ,.'TY J.._ 	_ . SOV'n.A...... Adv ocate for the 

Applicant. 

Advoc3te for the 
- 	Respondents 

0 

Office Note 	 Court Orders 
I 	i 	 I 
1 	 I 

I 	I 

1 

	

2.2.95 	Learned counsel Mr B.K.Sharma 

11th a pructJon ts 	 'moves this application on behalf of 

torrn 	 ,applicant, Shri Hari Sankar Singh, 
C. F. of fAS. 	

, 	 ' Assistant Engineer,Central Ground 
deposik( 'k 	 I ,Water Board, Division—I/Il, Guwahati. 

ted 'Learned Sr.C,G,S,C Mr S.Ali. is a 	2_ 
present and receives copy of this 

application. They are heard. 

The applicant is aggrieved as 

after serving in the North Eastern 

region from 30.6.89 till now and 
0 -- ' 

S 

having sUbmitted a number of repre-

sentations for his transfer to one 
I: 	 t pf his choice places of posting in 
I' 	 I 
t 	 terms of the office memorandum No. 

20014/3/83—E.II1 dated 14.12.83 the 

L'espondents have not issued any 

1 	positive order for his transfer to 

ny place of posting chosen by him 
I 	 1 

This application is admitted. 

There is no ground for further 

scrutiny and decision in this case 

nd therefore the application is 
4isposed of at the admission stage. 

The applicant had submitted his 

contd... 

I 
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2.2.95 'representations for hisktransfer to 

'Varanasi,Bhopalor° to any other 
............... 

'ilpàce in 	Uttar Pradeh. The respon- 

dents in reply to the representation 

,ofihe applicant had expressed their 

in the letter dated 28.11.94 

(Annexure-12-) tiat 	the case of the 

applicant ull be considered at an 
0 

.. 	 .. 

appropate time ai-ongwith others. 

applicattiassubmitted that a 

: post of 	sist ant Engineer will fall .... 

vacant as a resultTh-fL.-rtjrement of 

Shri.R.C.Bakshi, 	an 	ssistantTEge 

in Bhopal on 28 	 lb 4 

'In view of their intention to 

consider the case of the applicant 

to: transfer him to one of t-he 	pla 

of his choice and in view of the 

fact that a vacancy is to arise soo 

in Bhopal one of the places of his 

I 	choice, the respondents are directe 

to consider the case of the applica 

for his transfer to one of the plac 
• 

¶ 	of his choice on a priority basis ir 

:1 terms of the pff'ice memorandum dat 

14.12.83 mentioned in para 4 oP .th 
0  application. The applicant has .ser 

0 1' 	in the North Eastern Region for a 
• 

: 	long time and even long after the 

0  expiry of his prescribed tenure of 

two years and has also expressed 

his personal difficulties before 

respondents. It is hoped that the 

respondents wilitake a sympathet 

vieu and consider the case of the 

applicant as a special case for 

redressal of his grievance at the 

i . ? 	•i( 

contd... 



O.A. 20/95 
'A 

2.2.95 	ear1ist in terms of the 'above 

mentioned 0.(1. 

	

OWL OLi '' 	 The application is disposed of 

	

/ 	with the above direction. 
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1 	Particulars of the Alicant 

Shri Marl Sankar Singh 

Assistnt Engineer, 

0entral Ground jater Board, 

L)ivis±on-VII 

2oo Road, Guahati-781024. 

2 	Partiulars of the 	ondents 

• 	 1 • 	union of Inc4a, 

Through the Secretary, to the 

Government of India, 

Ministry of Water Resources, 

Government of India, 

New Delhi 

21 	Chief Engineer & Member 

Central Ground Mater Board, 

N1E, IV, iariGabad, 

Haryana1 

30 	Chairman, 

central Ground Mater Board, 

N.H. IV, Faridabad, 

Harya.na. 

4, 	Executive Engineer, 

Central Ground Water 3oard, 

Division VII, 

Zoo Road, Guahati 



4 
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This, application is made for choice station 

posting either at Vanarasi or in any Division under 

the Central Ground Water Board in the State of 

Uttar Pradesh or a Ehopal in the office of the 

Respondents in terms of office Memo dated 14.12.83. 

,Limitation 	 S  
ttr 	 Trurt 

t 	iic 	 - 
That this application is tilea witnin the time 

H 	1FBi995 
	

eriod presdribed under the Central Administrative 

ribunals Act,1925, 

5. JurisdictiOn 

That the cause of action of this case is arisen 

with the jurisdiction of this Honble Tribunal 

6, Facts of the case : 

i. That the applicant is a citizen of India as such 

he i entitled to all the rights and privileges 

guaranteed by the Constitution of India. The applicañt 

/ 

	

	 preently working as Assistant Engineer in the 

Centa1 Ground Water Board, Division VII, Zoo Road., 

Guwahati under the Ministry of Water Resources, 

Govt. of India, Iew Delhi. The applicat initially 

joined in the service in the year 1973 as Junior 

Engineer, and served in different places in India. 

He was posted at Guwahati inpublic interest in the 

year 1989 and joined at Guwahat± on 30.6.89 in the 



oL ice of the Executive Engineer, Central Ground 

Water Board ( in short C.G.W.B) Division VII, Guwahati 

and serving in this region continuously more than Live 

years with satisfaction to all concerned. 

ii 	That the Govt.- of India, Ministry of Finance, 

Department of Expenditure, New Delhi under office 

Memo No. 20014/3/83-E.IV dated 14.12.83 made special 

LI 
	 provision for choice station posting for the. central 

Govt. Civilian Employees serving in the North Eastern 

Region, The relevant portion of the letter dated 14,12,8.3 

iuoted below : 
/ 	'' 	 TriuriI 

F[3 !yc 

"
jct : AllowanCes and facilities for 

Civilian Employees 'of the Central Govt. 

servihg in the States and Union Territories 

of North Eastern Region - improvement thereof". 

i. Tenure of, posting/deputation 

There will be a fixed tenure of posting 

of 3 years at a time for officers with 

service of 10 years or less and of 2 years 

t a time for officers with more than 10 

years of service. Periods of leave,TraifliflQ 

etc. in excess of 15 days per year will be 

excluded in counting the tenure of service 

mentioned above; may be considered for 

posting to a station of their choice as far 

as possible. 

* 
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The period of deputation of the Central Govt. 

eciploy'ees to the States/Union 'Lerritories of the 

North Eastern Regibn will generally be for 3 years 

which can be ectended in exceptional cases in exigendies 

of publis service as well as when the employee concerned 

is prepared to stay longer. The admissible deputation 

allowance will also -continue to be paid during the 

period of deputation so extended", 

;. 
tr;t1 	Ar Tr,!r! 

Under the above scheae a Central Govt. employee 

1F99 or completion of his tenure posting entitled to a' 

coice station posting.. 	 - 
GwIti 	vM 

'i, 
T -  

That the present applicant joined in the office 

of the Executive Engineer, C.G.W.B., Guwahati on 30.6.89 

- 	
- and after completion of his tenure poCting for two 

years the applicant submitted his first representation 

on 15,10,91 through proper channel addressed to the 

Chief Engineer and Member, C.G..B, N.H. IV, Faridabad, 

- 	 Haryanaon the ground of the appli'cant's family problems 

- and' prayed for his posting at Vanara4. The application 

was forwarded on 24. 10.91 by the Executive Engineer, In- 

Charge. The administrative of ficer 	C.G.WB,, N.H. IV, 

Faridabad in reply to the applicant's application 

dated 15.10.91 vide his letter No, 3-895/89 - Engg.Estt. 

dated 23.1-92 informed that the request of the applicant 

for tansfer has been noted, in the request r'gister and 

- would be considered in 5ue course. Be it stated that 

A 
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the applicant with reference to his. application 

dated 15.10,91,submittect another representation 

.dated 23.1,92. The applicant again submitted another 

application, dated 14.=0.93 and further requested fo. 

• his posting at anaras, wh'ich is nearest to his home 

town so that he can look after his family members 

particular'y for arranging the marriage of his 

daughter and also for looking after his sor and 

ged father. The Executive Engineer forwarded the 

pplication ctd, 14.10.93 vide his letter No. DIB,vii/ 

STT./P-323/ 3-1028 dated 20.10.93 whereby the Executive 

ngineer forwarded the application to the Chief Engineer 

nd Member ( .G.W.B., NH IV, 'Faridabad. The administrative 

officer again informed the' applicant vide his letter 

dated 11.11.'3 	that his case of transfer will be 

considered a .ongwitli others. 

Copies of the letter dated 15,10,91,24.10,91, 

21,1,92,23,1 92,14,10.93, 20,10,93 and reply dated 

11,11.93 are annexed as Annexure l,2 ! j,5,6 and 

7 respective y 	 . 	 . . 

iv, 	That bhe applicant, thereafter submitted 

representatin dated 29.9.94 addressed to  th ef 

Engineer, and Member, C.G.W.B., Faridahad 	'IV 

wherein, it is stated by the applic,nt that he has 

compleed more that 5 years7,f service in the worth 

Eastetn Region and his agd father is suffering from 

¶trzI Atli rr4n stri 	Triini 
nks 

1FB995 

11 
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old age chronic diseases,therefore his posting is 

extremely,  necessary nearest to his horre town either 

:atvanaras, ' Division III orin any other proposed 

Division under 	 in the state of Uttar Pradesh 

or Bhop'al In Division No, XILwhere Sri.R,C.Bekshj 

Assistant Enineer is going to be retired on 28.2.95 

on superannuation.. This representation is also forwarded 

- by the Executive Engineer vide his lette No. D1B/vII/ 
Ort; 	 TcSu-} 

Estt/trens/94_1094 dated. 4.10,94. The applicant further 

submitted rpresentation dated 24.11.94 through proper 

channel which is also forwarded by the Executive 

• Engineer vide his letter No. D13/VII/Estt/p_383/94_341 
- 

dated 25,11,94. In this representation the applicant 
• 	

reiterated his earlier option for choice station posting. 

Su'prisingly the administrative officer 1  Faridabad 

informed the applicant through Executive 

Guwahati that his case for transfer would be considered 

• 	 at appropriate time alongwith others, The apolicant 

being h±ghlr aggrieved by this decision of the respondent, 

Be it stated that the case of the applicant should be 

considered on priority basis in terms of O.M. dted 1412, 

83. Therefore question of consideration of his tansfer 

case alongwith others does not arise as the other 

Assistant Engineer serving in C.G.;,E, in other parts 

of the country is not covered under C.L. dated 14.12.83 

and the cse of the applicant deserves special considera-

tion thn the light of 0,111. dated 14.12,83, 

H 



Copies of the application dated 29,9,94 forwarding 

letter dated 4,10.94 representation dated 24,11,94 and 

forwarding letter dated 25.11,94 and reply dated 28,11,94 

are annexed as Annexure8,9,10,11,12 respectively, 

That the applicant after zgooivad recipt of the 

letter dates 28,11,94 submitted another ap1ication dated 

13,12,94 'wherein the. applicant stated that the 0*i4, dated 

•• 4.12.83 has been totally ignor.ed:jn  the matter of his 

ransfer and also stated that his transfer case cannot 

e tagged ith the transfer of other employees of the 

	

inti Ltrich 
	

(.G,v,f. Thereforax 	his case of transfer should be 

nsidered in the light oQ.M, dated 14.12,93. This is 

also forwarded by the xecutive ngineer under his letter 

• 	 No. DIV/VII/'Stt/p_383/94_1455 dated 15.12,94 to the 

Chief Lngineer and member.. 	 Farjdabad wherein it 

is also stated that if the case of the applicant is 

considered a suitabid substitute may be provded ' in the 

interest of Government work, The Superintendig Engineer; 

Eastern Circle, Calcutta vide his letter 

No, ' 551/3:/2/94 dated 21,12.94 addressed to the Chief.  

Engineer, CGJB, Faridabad requestedthat if the case of 

the ap1icant for transfr is considered a suitable 

substitut0 may be provided otherwise the work of the 

Division would be adversely affected; Be it stted that 

the C.G,W,E. under the Ministr of Water Resources is a 

very big establishment and there are Presently 23 nos, 

of Assistant Engineers are serving in the different parts 

of the country but Only a. few Assistant nginer of 
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had the test of serving in the backward N.E. Region s  
(- tJ T0 Govt. of India set up a Special Committee 

for improvement and facilities, of. Central Govt. Civilian 

Employees and the Govt. of India was pleased to accept 

the recommendation of the Special Corn ittee and declare 

several concession and facilities under Office Memorandum  
• No. 20014/3/83_ •  IV dated 14.12.83. It may be stated 

that the Special Committee was set up at the initiative 
Trul 

f the then Hon'blé Prime Minister of India. But the  

' hti_6 incti 

uideljnes and instructions laid down In the said O.N. 
•.ated 14.12.83 not following in letter and spirit in the 4 

eparent of C.G.W.B, and thereby the applicant who is 

erving more than 5 years in this region not considered 

for his choice station Posting which is arbitrary illegal 
t 

and unfair. There are many officers in the cadre of Assistant 

Engineer serving in C.G,W.B. they should also be posted 

on rotational basis in this remote corner of the country, 

and the Hon'ble Tribunal be pleasedto direct the respon-

dents for irnmèdjte posting of applicant in terms of 

preference in terms of his option stated in letter dated 

29.9,94 

Representation dated 13,12,94 forwarding letter 

dated 15. 12.94 and Superintendirg Engineer's letter 

dated 21.12 9 94 are aniexed as Annexure13,14 and 15 
4 

r e spectively. 

vi. 	That the applicant further begs to state that the 

Assistant Engineer SriG, Sengupta who is serving at present 

Vanara-V fOr last morethan 5 years and Sri R C'Bakshj, 



1 
	 U IN 

t Adirn4: 	3'41\.A irur 
T.t1', 1 wr' 

•8 7 8 ,..,. 

Assistant Engineer derving at Ehopa]. under C.G.W.B. 

is going to be retired on superannuation on 28,2.95.. 

Therefore there, is no difficulty on the part of the 

respondents to accommodate the applicant either at 

Vanarasi or in place of Sri R.C. Bakshi with effect 

from 1st March 1995. It may also be stated that there 

are also proposal for creation of New Divisions in 

the State of Uttar Pradesh. It there are existing vacancy 

in the proposed Division the applicant may be accommo- 
4 	- 

dated in those proposed Division. However, a clear,  

vacancy of Assistant Engineer is going to be available 

• at Bhopal in the event of superannuation of Sri R C 

Bakshi, Assistant Engineer. Therefore the applicant be 

accornmcdáted at Bhopal if it is not possible at Vanaras,X 

• immediately in terms of O.M. dated 14.11.83. The applicant 

is apprehending that the respondents may consider the 

transfer of other interested• Assistant Engineers for 
A 	44 	.4',,,, 	* 	' 	,A..' 	 •' 	 8 	 I 

the resultant vacancy at Bhopal on March 1995. Therefore 

the Hon'blo Tribunal be pleased to direct the respondent 

that the case of the applicant be considered on priority 
14 	- 	•. 	 ,, 	 .,A 	 , 	 ...-,. 	 4 	 A 	8A 	8' 

basis in terms of O.M. dated 14.11,83 for his posting 

at. .Bhopal. 	 - 	- 

vii. That this application is made bonafide and for 

the cause of justice. 
*4 	 . 	•-, 	- 4,.. 

7. • -. Reliefs sought for : 
& 	, 	 • 	8 	 . 	A 	 A 	 - 

Under the facts and circumstances stated above, 
A' 	 , 	 , 	 - 	 . 	.• 	 - 	 4.44 	4. 	 . 	 .4.8 	 - 	 1 	 4 

the applicant prays for the following.reliefs :- 
.1. 	 •' 	 4 	 .4t 	 .. 	 -• 	 ' 	 4 	,4 	•8., 
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I. 	That the respondents be directed to transfer 

and post the appLi.cant either at Vanaras7 or in any 

other proposed Division of C.G.W.B *  itkE in the 

State of TJttar Pradesh or at Ehopal in the resultant 

vacancy of Assistant Engineer in. the event of retirement 

of Sri R.C. Bakshi, Assistant Engineer, on superannuation 

on 28.2.1995 with immediate effect on priority basis 
entrJ 	

in terms of O.M. No. 14.12.83. 
* 

Cost of the case 

•fl 	 The above reliefs are prayed on the following 

' amongst other 

 - 

 

GRO U N D S 

1, 	For that the applicant serving as Assistant 

Engineer, In the North Eastern Re9on for 

morethan 5 years. 
5 - .-- 	 - 

2. 	For that O.M. dated 14.12.83 issued by the 

Ministry of Fiaarace, Department of Expenditure, 

Govt. of India, New Delhi, made a special provision 

for choice station posting on completion of 2 years 

tenure posting in the North Eastern Region. 

3 0 	For that the applicant is entitled to choice 

station posting on priority basis in the light 

of O.M. dated 14.12.83 
' 	 4$ 

	

4. 	For that the applicant submitted several repres- 
°i 	 54 	 5•.S 	

54$ 	 -' 	4.$=s.s 

entation for consideration of his transfer in 

terms of his option stated in representation 

	

4 	 - -- 	 -- 
dated 29.9.93 but to no result on the ground 

	

- 	 of the applicants family problems. 
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5. 	For that the applicant acquired available right 
41• 	 1.i 	4;' 	 . 	 4 	 p 	 • 	 . 	 - 	 p 	 . 	 . 	.1 	 • 

after serving morethan two years of tenure period 

in the North Eastern Region for choice station 
.4 	 . 	 4 	 4 	., 	 •. 	 p 

posting in terms of O.M. sated 14.12.83. 
P 	 • 	 . 	4. 	4 	. 	4. 	 4. 

For the the establishment of the respondents 

totally ignored the guideline and instruction 
4 	- 	. 	p 	 p 	..... . . . 

mentioned in O.Ml dated 14.12.83 in the matter 

of choice station posting and transfer. 

	

.14 	• 	 p 	 .. 	4 	 4 	 4 	 4 	 . 	 1- 

Interim reliefs prayed for : 
p 	 p 	P 	p4. 	. 	. 	 . 	: 	 4 	4 	 . 	• 	. 

6, 

Cntrp 	 tit 

1Ej 	* 

	

"ptI enc 	
8 

During the pendence of this applicatinthe applicant 

preys for the following interim reliefs : 

i. 	That the re*pondent No. 2 be directed not to 
.4 	4# 	 tI 	4p. 	44 	 .p 	 p 	 p4 

fill up the resultant vacancy in Division No. XII 
4 	 :44 	 4 	 44 	 • 	• 1' 	 4. 	 4. 

of C.G.P.B at Bhopal in the event of retirement of 
1 1 	4 	44 	4 	1 PP 	 P 	 p 

Sri R C Bakshi, Assistant. Engineer, on superannua- 
P. . 

tion on 28.2.95 till finalsation of this application. 
4411 	 P 	 .4414 	 . 	 •- 	 . 	.. 

• ii. 	That the respondents be directed to consider 

transfer and posting of the applicant in the 

C.G.P.B. Division No. XII at Bhopal on priority 
4p1. 44p 	 4' 	 1% 	 .4 

basis in terms of O.M. dated 14.12.83 inthe event 
P. 	 I 	 .. 	 ... 	 4 	 1 	4 	 4 	 • 	 P 

of retirement of Sri R.C. Bakshi, Assistant Engineer, 

on superannuation on 28.2.95. 

The above reliefs are prayed on the grounds 

explained in para 7 above. 
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9. That the applicant declares that there is no 

any other forum save and. except filing this application 

before this Hon'ble Tribunal. 

That the matter is not pending in any other 

Court/Tribunal. 

r- 
11 0  Particulars of the 

0' 

I.P.O. 

• 	 ., 	
' ( 

i..o. 	i. 

Date of Issue 	:- 

Issued from G.P.O., Guwahati 

• Payable at G.P.O.,Guwahati 

• 	 • 
• 	 129 •• 	Index 	'.' 	• 0 	 • 	 •• 	• 

An index of documents enclosed 

0 	 • 13 9  Documents enclosed 

• 

As per index 	'• 0 	 • 



1.5 	 \' 

I, Sri Harj Snkar Singh, 8/0 Sri Kuber Singh, 

Assistant Engineer, C.G.W.B.,, Division VII, Zoo Road, 

uwahati do hereby declare and verify that the statements 

made in this application in para 1 to 13 are true to 

my knowledge and belief and I have not suppressed any 

• material facts. 

Date : 

Place: • 

	 4V-'~ 
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ANNEX URE - 1 

From : 

H.S.Singh 
Assistant Engineer 
Central Ground 'Water Board 
ivision VII, Zoo Road 

Guwahati-781014 

Dated : 15th Octhber, 1991 

To 

The.Chief Engineer, & Member 
Central Ground Water Board, 
NH IV, Faridabad, 
Haryana-121001 

Sub : SEEKING OF TRANSFER FROM GTJWJHATI TO VARANASI 

( THROUGH PROPER CHANNEL ) 

Sir, 

Most respectfully I beg to lay befoe you the 
following few lines for favour of kind consideration 
sympathetic action. . 

That Sir, consequent on my promotion to the post of 
AssistantEngineer, I was posted at Guwahati under the 
office of the Executive Engineer, Division VII and accordingly 
I joined on 30.6.89 and had been serving with my utmost 
sincerety. 

That Sir, I had been facing lot of somestic probleth 
due to my posting in the North Eastern Region as it has 
been quite difficult on my part to look after my ailing. 
aged father (85 years) from a distance of 1,300 kms. 
Besides my eldest daughter has also grown up and it is my 
moral duty to make the arrangement of her marriage. Due to 
my posting here,no settlement of her marriage could be 
made yet, as a result of which we have been kept under 
tension althrough. 

In view of the above, I would request your honour 
kindly to consider, my case on humanitarian ground and 
accordingly I may kindly be posted at Division III,Varanasi 
(nearest to my hometcwn) so that I will be in a. position 
to attend my father, who is at the fag end of his life and 
also settle the marriage of my daughter, thus avoiding 
further burdern for no fault of myown. 

Thanking you, 

Yurs faithfully, 

OL 	 Sd/ H.5.Singh) 15.10.91 
AssistantrEngineer 
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ANNEXURE -2 

DIV/VII/ESTT/P383/91146 NO. • 	Government of India 
Centrl Groundwater Board. 

• 	Division VII, Zoo Road, 
Guwahati-781024 

Dated : 24th October, 1991 

To:' 
• The Chief Entineer & Member, 

Central Ground Water Board, 
NH. IV, Faridabad 
Haryana-121001 

Sub : Forwarding of application for transfer of 
Shri H.S. Singh, Asstt, Engineer, C.G.W.B.. 
Division VII, Guwahati. 

Sir, 
• I am to forward herewith the application for 

• 	transfer of Shri H.S.Singh, Assistant Engineer of 
this office for favour of your kind perusal and 

• 

necessary 
action. Shri Singh has enjoyed the, following leaves since 
his joining in this Division : 

 E.L. w.e.f. 	19.7.89 to 22.9.89 	- 	66 days 

 E.L. w.e.f. 	20.12.89 to 31.12.89 	- 	12 days 

 Commuted Leave w.e.fJ1.1.90.tO 	- 	33 days 
2.2.90 

 E.L. w.e.f. 	21.5.90 to 28.5.90 	8 days 

 Commuted leave w.e.f. 29.5.90 to 	- 	11 days 
• 	 8.6.90 

6, E.L. w.e.f. 20.5.91 to 31.5.91 	- 	 12 days 

142 days 

Incase his transfer is considered a suitable 
substitute may kindly be posted in his place. 

Yours faithfully. 
/ 

( K R Biswas) 
Executive Engineer I/c 

Copyto: 	 • 

Shri H.S. Singh, Assistant Engineer, CGWB,Division 
VII, Guwahati for information. 

Sd/- K R Biswas 
Executive Engineer /c 

• 	 - 

I 



18 
I' 

Annexure3 

From : 

H.S. Singh 
Assistant Engineer 
Central Ground Water Board, 
Zoo Road,, Guwahati-24 

To: 
The Chief Engineer & Member, 
Central Ground Water Board 
NH IV, Pardaba, 
Haryana.421001 

(THROUGH PROPER cHANNEL) 

Sub transfer from Guwahati to Varanasi. 

Sir, 

I like to bring to your'kind notice that a 

represntation seekiiig mj transfer from Guwahati to 
Vási was ubmitted 'n 15j0.9& to the Executive 
Engineer which was accordingly forwarded to you vide 

this office letterNo. DIV/VII/ESTT/P-383/91-1146 

date 24.10.91 but uptil now I have been kept quite 

in 4 thedak as no fruitful step seems to have been 

.materialised, 

In this connectiOn, it may be brought hOme that 

I joined in this Division on 30.6.89 and have already 

ompleted the tenure in serving in North Eastern 

Region. 

I shall remain grateful to you if an early action 

is taken on the basis of'the representation (Copy endorsed) 

submitted earlier. 

Yours faithfully, 

Enclo : As above 	 Sd/- H.S.Singh 21.1.92 
14 
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ANNEXURE - 4 

No, 3-895/89-Eng.Estt. 
GovtOf India 
Ministry of Water Resources 1  
Headquarter, 
Central Ground Water Board, 
NH IV, -Faridabad(Haryana). 

Dated :. 23 JAN 1992 

MEMORANDUM 

With reference to his application dated 15.10.91 

regádin1ii 	ráner fr6th]ivn. 

'Divri. 1±1 Vraai Shri H.S. Singh, A.E. is liereby 

infoedththis request has noted in the request 

Register and will 5 be considered in due couse 

s/. Dalpat Sngh 23.1.92 
AdministratIve Off ier 

Shri H.S. Singh, 
Assistant Engineer, 	- 
DjVfl. Viii  Guwahati. 

S 	 S 

• 	 Copyto: 

• 	 The Executive Engineer, CGWB, Divn. VII,Guwahati 
with reference to his letter No. DIv. 5V11/Estt/P-383/ 
91-1146dated 24.10.91•for information 	? 

5- 	 i 	Il 

- 	 sd/. Dalpat Singh 
Administrative Officer 

: 
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ANNEXURE -5 

To 
CGWB/DIV VII/AE(WS)/9319 	The Chief Engineer & Member 
Central Ground WaterBoard 	Central Ground water Board 
Division VII,Zoo R6ad1 	NH We  
Guwahati-781024 	 Faridabad-12 1001 (Haryana) 
Ass am 

Dated : 14.10.93 

(THROUGH PROPER CHANNEL) 

Sub : Transfer from Divn. VII, Guwahati(Assam) to 
1.Divisjoni, .Varanasi, 	- 

Sir, 

It is learnt from reliable sources that I am going 
to be transferred fromDjv, VII, Gwahatj to Eastern Circle, 
Calcuttawhereasmychojce place and nearest station from 

III, Varanasj for which Ihave 
already submitted my representat ions (Copies enclosed), 

I would li] to init yourkirid atteñtidn towards 
the following fewlines for-your sympathetic consideration. 

1. I have already completed four(4) years in Guwahati 
which is much more that the two years tenure in 
North Eastern Region for eligibility for transfer 
to choice station. 

ZXxt My daughter is of marriageable age 
and it is very difficult to settle the same from 
far distance. 

As z± I am the only son and my father is in his 
ninties is unable to lookafter my familyI 

I would therefore, request fpr your kind, favour for 
sympathetically consider my genuine case and kindly transfer 
me immediately to CGWB., Divn, III,, Varanasi, which is my 
choice place of posting and nearest to my home town instead 
of CGWB, Eastern Circle, Calcutta. 

Enclo : As 

Copy to : 
The 
mat 

The 
and 

Yours faithfully, 
above 	 Sd/ H.S. Singh 14.10.93 

Asstt. Engineer 

Chairman, CGWB, NH IV, Faridabac5. (Haryana) for infor-
ion and sympathetic consideration, 

Supdt. Engineer,CGWB,Ec, 24 Park St.for information 
necessary action. 

Sd/- H.S. Singh 
Asstt. Engineer 

.\ '. 
,f. 

I( 
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ANNEXURE - 6 

REGITERED POST 

No. DIv,vII/EsTT/P-383/93-1028 
Government of India, 
entral Ground Water Board 1  

Division VII, Zoo Road, 
Guwahatj-7 81024 

To: 	: 

The.Chief Engineer & Member 
Central Ground Water Board, 
HIV 
Faridabad (Haryana) 

Dated 20.10.93 

Sub : Forwarding of transfer application in respect of 
Shri H.S. Singh, As.sistant Engineer. 

S i r, 

I am forward herewith a transfer application in 
respect of Shri H.S. Sing, Assistant Engineer, which is -
self-explanatory. You are requested for your sympathetic 
consideration towards his case. 

In case his request for transfer is considered, 
a suitable sithstitute may please be provided in the 
interest of Government work. 

Enclo : As above 
Yours faithfully, 

/ 
EXECUTIVE ENTINEER 

Copy to :' 

i. 	The Suporintending Engineer(EC) CGWB, 24 Park Street 
Ca1cutta16 for information and necessary action 
pleaseo 

2. 	Shri H.S, Singh, Asstt. Engineer,CGWB,Djv.III, 
Guwahati for information, 

Sd/- Illegible 20.10493 
EXECUTIVE Engineer 

(13 
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ANNEXURE - 8 

• HSS/AE/GHY/94-27 
Government of India. 
'Centál Ground Water Board, 
Div.VII, Zoo Road 
Guwahatj-24 

Dated : 29.09.94 

To: 
TheChief Engineer & Member 
Central Ground Water Board, 
NH-IV. Farjdabad 

Sub : Request for transfer from Div.. -VIII 
Guwahati. 

(THROUGH PROPER CHANNEL) 

Sir, 

I like to bring to your kind notice of the letters 
submitted by me throuqh!the Executive Engineer. iv.VXI, 

Guwahati regarding my . transfer from Div. VII, Guwahati 
(Assam) to iv. III, Varanasi(UP) but no fruitful action 
has yet'beer taken though I have completed my tenure 
of service in NER rendering service more than five years. 
It is.needless to mention here that my octagenarian 
father is indead bed and my service at the fague end 
of his life is extremely necessary being' the only son. 

• 	Further, the settlement of marriage in respect 
of my daughter is also requiredtO be made as there is 
none at my hometown to make negotiation etc* for getting 
the marriage settled. Considering the facts'stated above4 
I would request your honour to consider my case purely 
on humanitarian ground and posting at Div.-III,Varaflasi 

• 
or proposed Division in UP is made without further delay,. 

In this connection it may also be stated that 
Shri R.C. Bakshi, AE is retiting on 28.2.95 from Div.XII 

• Bhopal and in case, my posting atthe said place is 
•conidered to be delayed, I may kindly be posted at 
Bhopal being nearer to my hometown which would enable 

* - me to so&ve problems to some extentfor which I shall 
• -remain ever grateful. ' 

Your. kInd and syipathetic action is solicited. 

• 	 Yours faithfully, 

• 	Sd/- H.S. ±nh 29.9.94 
.AssistantEflgifleer- 

4bie. 
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ANNEXURE - 9 

No. DIV/VII/Estt/Trans/94...1094 
Government of 'India 
Central 'Groundwater Board 
Division-VU., Zoo Road, 
Guwahatj-24 

Dated 4.10.94 

To:' 	 / 

The Chief Engineer & Member, 
Central !Ground Water Board, 
N}IV,Faridabad . 

8b.: Request for transfer in respect of 
•'ShriH.S. Singh A.E. 

Sir, 

I am sending herewith an application in 
respedtof Shri H 	Singh, Asstt.Enginer, of this' 

di'rision'.on'theabove citesubjeàthjc1j i'sélf-

explanatory and'forwrd to You io cOnider1i case 

sympathetically at an early 

In case his transfer is considered a suitable 
sbsiüé may 1èase be 'prOvid' 	'the irt of 

Yours faithfully., 
Enclo : As above 	 Sd/Iljj1e 4.10.94 

Execuiive Engineer 

Copy,  to : 

Shri H.S, Singh, Asstt. Engineer, for information. 

Sa/- Illgible 
Executive Engineer 
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ANNEXURE - 10 

Hss/AE/GHY/94-34 
Government of India 
Central Ground Water Board 
Division VII,Zoo Road 
Guwahatj-.24 

Dated : 24.11.94 

To.: 

The Chief Engineer, & Member 
Central Ground Water Board, 
NH IV, 
Paridabad 

Sub : Request for transfer from Div. VII,Guwahatj. 

(THROUGH PROPER CHANNEL() 

Sir, 

Please refer to my representation forwarded by the 
Executive Engineer vide his letter No. DIV.VII/Estt/P-383/ 
91-1146•dated24.10,91 and even No. 93-1028 dated 20.10.93 

4 •regarding.my  transfer from Guwahati.to4Varanasi.du1y 
accepted by you vide'your Memoranthm No. 3-895/89-Engg.Estt. 
dated 23.01.92 and 8-44/92 Estt(E) dated11.11.93. 

Since, my transfer was not made effeive in 
practice for Varanasi, another representation dated 29.9.94 
was submitted and duly forwarded by the Executive.Entjneer 
vide his letter No. Div.VII/Estt/Trans/94-1094 dated44.10.94 
requesting you to post me at Bhopal 'as Shri R C Bakshi 
Asstt. Engineeris due to retire on 28,2.95. But uptill 
now, I am .quite in the dark as to whether .the said represen-
tation has beenreceived. 	. 

Izifiné, ] would request you again to consider my 
posting as opted forimmediately purely.on humanitarian 
around thus enabling me to render my service to my father 

4wh0 is at the -fague end of -his life. Besides, the settlement, 
of marriage of my daughter is also to be made. In case, it 
is not feasible-to4get myself transferred-at Varanasi ot any 
proposed divisionin UP by 28.2.95.1 may kindly beposted 
atBhopal where -a vacancy will arise due to retirement bf 
Shri•-RC.Eakshi, Assistant Engineer1 at the earliest please. 

Your kind and immediate action is requested. 

Yours faithfully, 

Sd/- H.S.'Singh 24.11.94 
Assistant Engineer 
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ANNEXURE ..11 

No. DIV/VII/ESTT/p..383/94...1341 
Government of India, 
Central Groundwater Board 
DiVision-Vu, Zoo Road, 

• 	 Guwahatj-24 

Dated : 25.11.94 

To 

The Chief Engineer & Member 
Central. Ground Water Boards  

• 	NH-IV 
FARIDABAD 

Sub : Reuest for transfer in respect of Shri H.S.Singh, 
•Asstt'. Engineer. 

Sir, 

I am sending herewith an application dated24,11.94 
in respect of ShrIH.S. Singh, Asstt. Engineer, of this 
division on the above cited subject which is self -explanato 
and forward to you to consider his case sympathetically at 
an r1 date s  

In case his transfer is considered a suitable 
Substitute may please be provided in the interest of 
Govt. work 

Yours faithfully, 
Enclo; As above 	

Sd,1 

Executive Enginee 

Copyto: 

Shri H.S, Singh., Asstt, Engineer, for information. 

Sd/- 
Executive Engineer 

tiJL. 
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ANNEXURE -12 '  

No. 3-395/89-Engg. (Estt). 
Govt. of India 
Ministry of Water Resources 
Headquarter Office 
Qentral Ground Water Board 
NH Iv, Faridabad (Haryana) 

Dated the :.- 28.11494 

To 

The Executive Engineer, 
Central Ground Water Board, 
Division No, VII 
Guwahatj 

Sub : Request for.transfer in respect of Shri H.S.Singh, 
Asstt. Engineer. 

S ir, 

•I am to.invite a reference to your letter No. 
DiveVII/Estt./Trans/94/1094 dated 4.10 0 94 forarding the 
representation of Shri H S Singh, ACstt. Engineer for 

• his transfer. In this connection it is to inform that his 

request for transfe for Varanasi/Bhpa1 has been noted and 
will be considered 	 at an approriate time 

• 	alongwith others, Shri Singh may be informed accordingly. 

ours faithfully, 

Sd/- Illigible 
Admjhjstrative Off icer• 

0 
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ANNEXURE - 13 

No. DIV.VII/HSS/AE/GHy/94...38 
• . 	 Government of Ihdia, 

Central Ground Water Board, • 	. 	 Div. VII,Zoo Road 
Guwahatj-24 

Dated : 13.12.94 

To: 
The Chief Engineer & Member 
Central Ground Water Board, 
NH IV,Faridabad 

Sub : equet for transfer from quwahati to Varanasi/Bhopal. 

(THROUGH PROPER CHANNEL) 

Sir, 

I am to invite a reference to your letter No 3-895/89-
Engg(Estt) dated 28011.94 on the subject cited above and to 
state as follows' :. 

• 	 1. The contents of the letter is not clear to me.It seems 
that the main provisions envisaged in the circular for 

• rendering service in NER vis-a-vjs posting at choice 
station has been ignored totally as my case deserves 
special consideration having already completed the 
tenure of service in NER for mo e that 5 (five) years. 

2 *  herefore it is most unjustified to haseclubbed 
• together my cse alongwith others when I have already 

tendered requisite period of service in NER. 
3 0  As such I would request you to re-consider my case thn 

the light of the circular issued by the Govt. of India 
from time to time extending facilities to the persons 
posted in NER and posting at Varanasi or Bhopal is 

• 	 . made at the earliest inorder of preferences, 

is not 
In fine, I am constrained to state that if my transfer made within 3/95, I would be reluctantly compelled to 

• 	 . 	 s.eeklegai help.. 

Yours faithfully, 

Sd/- U.S. Singh. 
13.12.94 

Asst.ngineér 
Copyto: 	 , 

The Chairman, CGWB,NFI IV,Paridabad for favour of his ind information please. 
2. 	'TheSupd. E.ngineer() CGWB,24 Park Street,Calcutta16 

or favour of his .kindinformation.pjeas 

.S 	H.S.Singh 13.12.94 
Assistant EngineEr. 

• :i' 	'-c. kill 

5 
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ANNEXURE - 14 

No DIV/VII/ESTT/P-383/94-1465 
Government of. India. 
Central Ground Water Board 

..Divisior_VII, Zoo Road, 
Quwahati-24 

Dated : 15.12.94 
- 	 I 

To: 

The Chief Engineer & Member 
Central Ground Water Board, 
NHIV-  
FARIDABAD 

Sub :- Request for transfer from Guwahati to Varanasi/ 
Bhopai in respect of Shri H.S. Singh, Asstt.Engineer. 

Sir, 

I am sending herewith an application in respect 
of Shti'H.S. Singh'Asstt, Engineer of this DivisIon on 
the abàve cited subject which is self explaratory and 

forward t6 you to consider his case sympathetically at an 
early date. 

In case his transfer is considered a suitable 
substitute may léasebe'providediii the ierét of 

Gâvt. work. . . 

Yours faithfully 
Enclo : As above 

xecutive Engineer 
• 	. 	4 

Copyto: 	 I. 

( • 4 	 • . 	 4 

10 	Sñri H.S. Singh, Asstt. Engineer,for information. 

The Chajrrñári, CGWB,NH IV,Fàridabad fbr'information, 

s.E:'(EC),CGwB, Calcutta, for informati6n. 

Sd/- 
Executive Engineer 

14 
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ANNEXURE - 15 
. 4 

Government of India 
Central -Ground Water Board 
Eastern Circle,24 Park Street, 
Calcutta700016 

Date : 21.12.94 

To 

The. Chief Engineet, 
Central -Ground Water Board, 
NH IV, Farldabad 121001 

	

- 	4 

Sub : Request for transfer of Shri 1-1.5. Singh,Asstt. 
Engineer from Guwahati. . 

Ref : CGWB, Div VII, Guwahati letter No. DIV/VII/Estt/ 
P-383/94-1465 dated 15.12.94 	. 	.' . 4 

Sir, 

Kindly refer .tothe above. 

A substitute may kindly be provided in place 
of Sh± H'S Singh, Asistnt' 4 Enineer ix case h.s 
request for transfer as agreed to s2.nce the Division 

	

Doesriàt 'liáire 	e 	 !stréngh ôf O±A.déa viz. 
`tii6 réuiar xeciti 	Engizé'Ls'ñot'ps . ed ád•the 
I'Ex utiv;  6 'E ngineer p6sl t6d'afso'19 one siort. 

-: ' 4 ari e'dfsh±i H 	 likely 
áfect the wOrk'ix'the 

Yours faithfully, 
.4.' 	'4 	. 4. : 	(14 	• 	3-4 

Sd/-AK5inha -  

Copy to the Executive Engineer, CGWB,Div.VII,Guwahatj. 
7744 	'4 	 •,'( 	. 	

'4'-.: 	 ' 	 . 	'. 	'4. 

Sd/- A K Sinha) 21.12.94 
-'.Superintending.Engineer 

Copy to : Shri H.S. Singh, A.E. for information.- - 
74.44 	• 	. 	* 	 * 	.4 	4'4 	'4 	 '' 	 - 

*1 gi TED 

• _ 


